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C O R R I G E N D U M 

 

Notification No. 727-RG           Dated 04th February, 2023. 

In partial modification of this Hon’ble Court’s Notification No. 638-
RG, dated 1st February, 2023, the List — 02, under List – III at page 31, 

under the heading “UNRESERVED (EXEMPTED CATEGORY) (VACANCY – 
24)” regarding filling up of 153 (One Fifty Three) vacancies to the post of Data 

Entry Operator (DEO) henceforth be read as follows — 

Sl. No. Name Roll No Reg. No. Category Rank  
(merit wise) 

1.  NOOR KASHIM 231311522 6012216 UR EC 555 th  
2.  NUR AMIN 221311557 6010348 UR EC 601 th 
3.  HARASANKAR JANA 321311418 6005419 UR EC 719 th 
4.  MEHEBUB ALAM 141311143 6010694 UR EC 762 th 
5.  MD MIZANUR RAHAMAN 114311616 6011077 O.B.C(A) EC 795 th 
6.  EMAM  HOSSAIN 124311128 6002348 O.B.C(A) EC 898 th 
7.  SAMAYUN SK 124311591 6000070 O.B.C(A) EC 1016 th 
8.  MOTIUR RAHAMAN 214311693 6001805 O.B.C(A) EC 1038 th 
9.  MD ELAHI BAKHS 234311487 6012228 O.B.C(A) EC 1178 th 

10.  MD IQBAL HOSSAIN 211311764 6002225 UR EC 1193 th 
11.  INJAMAMUL ALAM 224311227 6000031 O.B.C(A) EC 1212 th 

NO OTHER CANDIDATE WAS FOUND IN THIS CATEGORY 

The other contents of the Notification No. 638-RG, dated 

1st February, 2023 will remain the same. 

This is for general information of all concerned.  

For further information, if any, all concerned are requested to visit 

Court’s website www.calcuttahighcourt.gov.in. 
 

Sd/- 
Registrar General 

High Court, Calcutta 
04.02.2023 

http://www.calcuttahighcourt.gov.in.

